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Lapsable Central Pool Fund. The former Railway Minister, Shri Nitish
Kumar, had stated in this House that he had discussed with the DONER
and the North-Eastern Council, and they had promised that they would
give funds, | don't know why the present Government is not taking any
interest in getting funds from the DONER. | would like to know from the
hon. Minister from which source he will get the money for this project. If
it is not possible to get money from DONER or the North Eastern Council,
from which source will he get money?

SHRI R. VELU: | can explain it to the hon. Member. Sir, for the
North East Region alone, we have got a throw forward of about Rs,
6000 crore in respect of all on-going schemes, not to speak of about Rs.
46,000 crore of throw forward for the country as a whole. That is our
difficult financial position. We will try our best to accommodate it. Sir,
the hon. Member also knows that although we make budgetary allocation
of 10 per cent, we cut our corners here and there and give some additional
support also, Sir, we will try our best to see what can be done.

SHRI URKHAO GWRA BRAHMA: Mr. Chairman, Sir, work for
gauge conversion from Fakiragram to Dhubri under the new Jalpaiguri-
New Bongoigaon Section was sanctioned in 2003. But no work is being
done there. | would like to know from the hon. Minister whether any
amount has been sanctioned for that work. If so, actually, when will the
work start?

SHRI R. VELV: Sir, | will get the details and furnish them to the
hon. Member.

Status of Sher-e-Kashmir University

*164. SHRI T.S. BAJWA.: Will the Minister of AGRICULTURE be
pleased to state:

(a) the present status of prop'osed Sher-e-Kashmir University of
Agricuiture, Science and Technology in Jammu and Kashmir;

(b) the total amount sanctioned for the purpose and the amount
utilized so far;

(c) the land acquired for the purpose so far, and the compensation
paid to the land-owners; and
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(d) by when, the whole project is likely to be completed?

THE MINISTER OF STATE IN THEMINISTRY OF AGRICULTURE
(SHRI KANTILAL BHURIA): (a) to {d) A Statement is laid on the Table of
the House.

Statement

(a)} The proposed Sher-e-Kashmir University of Agricultural
Sciences and Technology at Jammu is a State Agricultural University
established under the legislation enacted by the State Government of
Jammu & Kashmir, The University has already started functioning with
effect from 20.09.1999.

(b) The details of tofal amount sanctioned since its inception and
the amount utilized so far'is as foliows:—

{(Rupees in lakhs)

Sanctioned Utilised

State Government 5600.05 4965.39
Central Government 0650.00 0461.90
Total 6250.05 5427.29

(c) A total of 500 acres of tand has been acquired at a total cost of
Rs. 21.64 croras. Since the award for Rs. 21.64 crores has been issued
by the State Government only last week, no payment to any land owner
has 50 far been made nor physical possession of land been taken over.

~ (d) The University is already established and the development is
taking place in phases.
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New Rail line in Manipur

*165. SHRI RISHANG KEISHING: Will the Minister of RAILWAYS
be pleased to state:

(a) the names of the State capitals in the country which are not yet
connected by Rail;

(b) whether survey of Jiribam-Tupul, new rail fine in Manipur has
been completed; and

(c} if so, the estimated cost of the project, the likely time to start
and to complete the rail project?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS:
(SHRI R. VELU): (a) to (c) A statement is laid on the Table of the Sabha.
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